
THE CENTRAL ADMINISTRATIVE TRIBUNAL 
JAIPUR BENCH, JAIPUR 

Applicant(s) 

Advocate for Applicant (s) 

OTES OF THE REGISTRY 

ORDER SMEET. 
APPLICATION NO.: ---------,...-

Respondent (s) 

Advocate for Respondent (s) 

ORDERS OF THE TRIBUNAL 

VUH.2007 

OA No . .291/201)5 

M.r. P.N. Ja1ti. co·unsel foi· applircmt. 
None presenl :for the resp~mdents. 

Learned -.:.ounscl for the applicmn pray;~ for four \.'\..-:do; 
time to file rejoinder. Pra)'er gJ"nnted. 

Li:-;t it on 23.03.2007. 

AIIQ 

- --::- -----------

23.03.2007 

OA No. 291/2005 

Mr. P.N. Jatti, Counsel for applicant .. 
Mr. S.R. Samotha, Proxy counsel for . 

1, . Vv' . 
. (KUL P SIN GIT) 
VICE CHi\IRl\.f/\N 

r. Tej Prakash Shanna, Counsel for respondents. 

Learned counsel for the applicant seeks pennission to withdraw 
his OA. Pennission granted. · 

The OA is dismissed as having been withdrawn. Jw 
(KUL .IP SINGH) 
VICE CHAIRMAN 


